
I 

137 
, . 

rltten Answers 

(b) whether Government have thought 
of removing the imbalance by adopting 
liberaJised approach to for ign invl!stm nt 
from BEC for smaJi and medium sized 
enterprises; 

(c if so, the steps Government propo e 
to take to get access to European data 
banks for techn ical aDd indu trial infor-
matioo; and 

(d) when, how and the manner in 
which it will be done, the detai Is thereof? 

THR MINISTER OF COMMERCE 
(SHRI ARJUN Sf NOH) : (8 ) For a deye-
loping economy lik India, with high 
incidence of developmental import. there 
would be a fe ndency of d fieit in India'8 
trade wifh developed countries in BEe. 
India's export to EEC are also Jimi ted by 
some tariff and nOD- hHi ff impedimcnt 3 like 
textile quote a re triction t etc . 

(b) It is the endeavour of the G vern-
m nt to ecourage foreign inv tm nt in 
the country, including from the EEC con-
sistent with the country' priorities . The 
liberalised policy for economic growth 
implies an iwprovement in the competitive-
ness of Indian goods wilh foreign as is tance, 
wherever necessary. 

(c) and (d). It is pen to Jndian trade 
and industry to tap, on felt-need bas is , the 
da fa bank for 5ta ti tics a od informs tion . 

Steps to Develop Coff e Industry 

902. DR. K.G. ADIYODI: Will th 

Y~ar Karnataka KeraJa 

1980·81 82125 21043 
1981-82 101882 32628 
1982 .. 83 100075 15375 
(Provisional) 
1983·84 79335 9555 
(Provi ional) 
1984· 5 127990 .46880 
(Provi i nal) 
1985- 6 96000 285000 
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Minist r of COMMERCE be pleased to 
tate: 

(a) the st p taken to dev I p he 
coffee industry in the country; 

(b) the Sta fe-wise increase in production 
for the la t five year; 

(c) the name of tat wher produc· 
tion has been introduc d and prospect of 
the same; 

(d) th name of the countriea where 
coffee i in demand and tbe annua l req uir • 
ment of tho e countries; and 

(e) wheth r there i any incre or 
decrea in For ign tra c1e and if there i 
any decrea e, what is the prop aJ t.o 
increa e th sal f coffee 1 

THE MINISTER 0 COMMERCE 
(SHRI ARJUN SINGH) : la) tf Board 
provides loan and ub idi s for variou 
activit; connect d with tree cultivation. 
It has also opeod s d mull ipiic tion 
units, offee d mon Ira tion farm, research 
fRrm ,mobil soil testing unit tc. for 
facilitating increa e in coffee roduction. 
Coffee Bard a Iso plays a pr minant 
role in coffi e marketing through the coffee 
pooling system . 

(b) The pr oduction figu res for 'he I t 
5 year in resp ct of Karo taka. Ker I , 
Tim;1 Nadu and Andhra Prade b are a 
uDd r : 

Tamil ADdhra 
Nadu Pradesh 

14978 286 
14858 362 
13970 SOO 

lS515 530 

14485 475 

155000 .A. 

(Qty. in tonn ) 

Other 
State 

79 
116 
80 

65 

170 

N. . 

Total 

118511 
149840 
13 0 

05000 

19 0 
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Va(lati OD in productioD, over the past five 
years is accounted for by the biennial 
nature of the coffee crop and a succession 
of droughts. However, coffee production 
apart from such variations has been showing 
a rising trend over the years. 

(c) In additon to the traditional · coffee 
growing -states of Karanataka, Tamil Nadu 
and Kerala, coffee cultivation ha$ been 
in troduced in Andhra Pradesh, Orissa, 
Nagaland, Assam~ Mizorem, Megbalaya, 
Arunachal Pradesh, Maoipur and Tripura. 
As most of the plantation work in these 
Don.traditional states was undertaken in 
the Seventh Plan, substential production 
will materilize only potential for coffee 
cultivation in non-traditional states at 
72000 hectares . 

(d) Out of a tolal annual coffee coo .. 
sumption of about 66 million bags for over 
thirty coffee consuming countrie, about 
27 million bags is accounted for by BEC 
countries and about 19 million bags by 
USA. 

(e) About 9010 of world coffee imports 
are regulat d by quotas set by the Interna-
tional Cofl'~e Agreemeot . India has a quota 
of 42686 tonnes. India al&o exports (0 
nOD-quota markets mainly the USSR. 
Constant efforts are being made for a larger 
quota for India as well as increased exports 
to non .. quota markets. In 1985 India '8 
contracting for xports likely to be around 

90.000 tonnes, singnificant over the previous 
)lears. 

Assistance to Industries from lOBI 

903. SHRI E. A YY APU REDDY: 
Will tbe Minister of FINANCE be pleased 
to state: . . 

(a) the number of industries which 
have recived ,assistance from the Industrial 
Development Bank of India In the year 
1985; 

(b) the total arnouDt cleared by 'he 
I.D B.I. for industria) assistance in the 
year 1985; and 

(c) the State-wise break-up of the 
industrial units and the amount of assistance 
received from I.D.B.1. ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and (c). 
Du~ing the period 1984-85 (July-JuDe), 
assistance aggregating Rs. 3616.62 crores 
was sanctioned by ttie hldustrial Deve~op .. 
ment Bank of India (IDBI) in respect of 
82533 appliea tons for setting up various 
industrial projects. State .. wise break-up IS 
shown in the statement given below. 

(b) Allsist8nce disbursed (excluding 
guarantees executed) by lOBI during the 
above period aggregat dRs. 2085.27 crores. 

Statement 

Sl. 
No. 

1 

1. 

2. 

3. 

4. 

Statement showing State-wise break-up 01 assbtance sanctioned by the Industrial 
Development Bank of India (IDBI) during 1984-85 (Ju/y.June) 

St t IUnion 
Territory 

.. 

2 

Andhra Prade h 

Asm 

Bihar 

Gujar t 

(Rs. iD Jaths) 

Number of applica tiC!ns Amount 
s8ncrtioned/ProJects 

assisted 

3 

6072 

904 
1545 

S906 

4 

28976 

3243 

8132 

28139 




